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The following Orderlies/Peons are herebiy detained and directed to report to the Office of Centr
District Legal Services Authority (CDLSA) for l:\iational Lok-Adalat to be held on 13.09.2025 (Secor
Saturday) sharp at 9.30 A.M. at ‘Fs Hazari CourtsiComplex, Delhi:

Y S. No. Name of the 0fficiaI(Sh./Ms.) ‘ 7 Place of present posting” _ll/iqbile NoQ
\ 1 W Pawan Kumar
l____ EC: 44836723

N%.SanaKhan,Ld.CWHJudge-05 leslzssssss
2 Akshay

EC: 82248622
General Branch 9650830517

W sc=1774a0es/
3 Ram Prasad Darlami

1098;
MfGmuMMWMGM l 9211426412

4 Lata Palvar
EC: 90239 __

OWCB Pool, Adm n. Branch-Ill ss3e§£2ss7
5 8 Ramesh Kumar

l EC: 91059 _
Office Pool, llldmn. Branch-III ’es71922s9s

6 "ff Parveen Dayma
1 sc=2ss32349

Office Pool,WAdmn.l|l, Central, THC 85511232331
\l, Harpreet Singh

l EC:23922109
Sj.ChanderhAohan,Ld.1#14LAC iéséssaasss

8 Rohit
EC! 36735288

5 _
Sli. Sahil Gupta, Ld. Civil Judge-07 8570919282

1 9 Lokesh s
EC: 39139130

s&vmw§mgmLm.mo9 *8
t

‘s01o72os19

-10 J 7 Dinesh
EC:72317821] 11116 W

Admin. Branch-I 9863444591

N0te:— Non-compliance of the above directiohs or proceeding on leave shall be vievléd feriously.
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3-\‘l/l .w/W’
' (Virender Kumar Bansall
I Principal District & Sessions Judge (1
i, Tis Hazari Courts, Delhi

i l~/

Cogy forwarded for mformation &_necessarv action to:

1. Personal Office of the undersigned.
 cretaw, cots/x, mc, Delhi.

website of District Court.

i .

l

ealing Assistant, Website Committee, THC, Delhi for uploading the said order on the official
I

// I
4. The Officials concerned for cornpliancie. 1
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